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OFFICIAL NOTICES
Sub:

Notice is given under Rule 41(1) of Geographical Indications of Goods
(Registration & Protection) Rules, 2002.

1.

As per the requirem ent of Rule 41(1) it is inf ormed that the issue of Journal 83 of
the Geographical Indications Journal dated 31st May, 2016 / Jyaistha 10, Saka
1938 has been made available to the public from 31st May, 2016.
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NEW G.I APPLICATION DETAILS
App.No.

Geographical Indications

Class

Goods

535

Thikkinampallil Aranmula Kannadi

20

Handicraft

536

Sikki Grass Products of Bihar (Logo)

20

Handicraft

537

Applique (Khatwa) Work of Bihar
(Logo)

24 & 26

Handicraft

538

Sujini Embroidery Work of Bihar
(Logo)

24 & 26

Handicraft

539

Molela Clay Work (Logo)

21

Handicraft

540

Blue Pottery of Jaipur (Logo)

21

Handicraft

541

Kathputlis of Rajasthan (Logo)

28

Handicraft

542

Chakhesang Shawls

24 & 27

Textiles

543

Nilambur Teak

31

Agriculture

544

Konark Stone Carving (Logo)

19

Handicraft

545

Mysore Sandalwood Oil

3

Manufactured

546

Mysore Sandal Soap

3

Manufactured

547

GCC Araku Valley Coffee

30

Agriculture

548

Girijan Turmeric Powder

30

Agriculture

549

Girijan Honey

30

Food Stuffs
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PUBLIC NOTICE
Dated 26th February, 2010

No.GIR/CG/JNL/2010

WHEREAS Rule 38(2) of Geographical Indications of Goods (Registration and
Protection) Rules, 2002 provides as follows:
“The Registrar may after notification in the Journal put the published
Geographical Indications Journal on the internet, website or any other electronic
media.”
Now therefore, with effect from 1st April, 2010, The Geographical Indications Journal
will be Published and hoste d in the IP O official website www.ipindia.nic.in free of
charge. Accordingly, sale of Hard Copy and CD-ROM of GI Journal will be
discontinued with effect from 1st April, 2010.

Registrar of Geographical Indications
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Advertised under Rule 41 (1) of Geographical Indications of Goods (Registration & Protection)
Rules, 2002 in the Geographical Indications Journal 83 dated 31st May, 2016
G.I. APPLICATION NUMBER – 221
Application Date: 13-09-2010
Application is made by Jamnagar Chamber of Commerce & Industry, Chamber Building,
Grain Market, Jamnagar – 361 001, Gujarat, India for Registration in Part A of the Register of
JAMNAGARI BANDHANI under Application No: 221 in respect of Textiles and Textile
Goods not included in other classes and Clothing falling in Class – 24 & 25 is hereby advertised
as accepted under Sub-section (1) of Section 13 of Geographical Indications of Goods
(Registration and Protection) Act, 1999.
A)

Name of the Applicant

:

Jamnagar Chamber of Commerce & Industry

B)

Address

:

Jamnagar Chamber of Commerce & Industry,
Chamber Building, Grain Market, Jamnagar – 361
001, Gujarat, India

C)

Types of Goods

:

Class 24 – Textiles and Textile Goods not
included in other classes
Class 25 – Clothing

D)

Specification:
The Jamnagari Bandhani is an ancient, dyeing technique, wherein the fabric is tied in
intricate patterns with the help of nails, beads or grain, which prevents the colour from
seeping into the tied areas during dyeing. The technique has been so perfected that the
most intricate patterns emerge in discharge, with vibrant backgrounds. Jamnagari
Bandhani is very closely associated with deep rooted social customs. It is a must in the
marriages of Hindus and Muslims.
Jamnagari Bandhani is one of the most important traditional handiworks of the Kachchh
craft-persons. They are produced in two regions, namely, Saurashtra and Kachchh in
Gujarat.
Jamnagari Bandhani products of Gujarat are unique with intricate designs and tiny dots.
The production process on the woven fabric using tie-dye method is unique in nature.
The designs and colour patterns are so unique that the craft persons use their skill and
ingenuity to make unique designs. The entire manufacturing process is manual.

E)

Name of the Geographical Indication:
JAMNAGARI BANDHANI
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F)

Description of the Goods:
The traditional Jamnagari Bandhani or tie-dye is a very old technique of decorating cloth.
In Kachchh region, almost every community of Hindus uses Jamnagari Bandhani and
Muslims as a ceremonial cloth as well as their daily wear.
The Jamnagari Bandhani is an ancient, dyeing technique, wherein the fabric is tied in
intricate patterns with the help of nails, beads or grain, which prevents the colour from
seeping into the tied areas during dyeing. The technique has been so perfected that the
most intricate patterns emerge in discharge, with vibrant backgrounds. Jamnagari
Bandhani is very closely associated with deep rooted social customs.
Jamnagari Bandhani products of Gujarat are unique with intricate designs and tiny dots.
The production process on the woven fabric using tie-dye method is unique in nature.
The designs and colour patterns are so unique that the craft persons use their skill and
ingenuity to make unique designs. The entire manufacturing process is manual.
One of the important speciality of the Bandhani is that a metre long of cloth can have
millions of tiny knots known as “Bheendi” in the local Kachchh language. These knots
form a design and opened after dyeing in bright colours. The Jamnagari Bandhani work
has been exclusively carried out by Muslim Khatri in the Kutchh region.

G)

Geographical area of Production and Map as shown in page no: 17
Jamnagari Bandhani fabric is produced in two regions of Gujarat, namely, Saurashtra and
Kachchh. In Saurashtra, the Jamnagar city is the city is main producing centre of
Jamnagari Bandhani and where as in Kachchh, the Jamnagari Bandhani is produced
across the entire district.
The Jamnagar district lies just to the south of the Gulf of Kachchh and lies between 22º
28’ North latitude and 70º 4’ East longitude.
On the other hand, Kachchh is virtually an island, bounded by the Arabian Sea in the
west; the Gulf of Kachchh in south and southeast and Rann of Kachchh in north and
northeast. The border with Pakistan lies along the northern edge of the Rann of Kachchh.
The Kutch district lies just to the south of the Gulf of Kachchh and lies between 23º 28’
North latitude and 70º 2’ East longitude.

H)

Proof of Origin (Historical records):
Jamnagari Bandhani or tie-dye is a very old technique of decorating cloth. In Kachchh
traditionally almost every community of Hindus and Muslims uses Jamnagari Bandhani
as a ceremonial cloth as well as a daily wear.
The members of the Khatri community believe that the Jamnagari Bandhani technique
has come to Kachchh from Sindh and from Kachchh it was introduced to Jamnagar. It is
believed that the tie & dye technique was introduced some centuries back by a fakir from
Sindh. However there is no historical reference about the exact time or period.
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Mordant dyed textiles were found at Mohenjodaro sites, dates back 2000 BC. It is evident
that there was knowledge of the use of mordant in the art of dyeing to make the colour
permeate the fabric. It is possible that resist dyeing was also practiced.
Our earliest evidence of the use of Jamnagari Bandhani cloth in India is in the depiction
on the walls of Ajanta caves, which dates back to 6th century AD. Here women are
shown wearing blouses with clearly discernible simple dotted tie-dye patterns.
There are also green jackets with such patterns. Other earliest reference is in Banas
Harshacharita or life of King Harsh (606-648 A.D). The poet writes that at the wedding
of one of the prince’s sister, old matrons were skilled in many sorts of textile patterning,
some of which were in the process of being tied (bandhya mana). The text says that there
tied textiles were carefully dyed. In the same work it is said that ladies skirts were made
out of these fabrics.
“The Jamnagari Bandhani type of fabrics of Indian origin found at Fastar in Egypt and
attributed to the late medieval period appeared to have been only cheap imitation of true
Jamnagari Bandhani and made with printing blocks”
From the 12th century onwards, Jain script painting from western India illustrates many
garments with dotted pattern, which seems to be tie and dye. Several are with the
Tribundi pattern (group of three dots) popular in Gujarat up to the 20th century.
Literature references in the 14th century include the Moroccan traveller Ibn Battuta, who
described that a single piece silk cloth which was dyed in 5 c olours being sent to the
Emperor of China from Muhammad Tughlug’s court. This piece may indicate Jamnagari
Bandhani cloth.
Another Gujarat text of the 15th century confirms that Mandvi in Kachchh was renowned
for its dyeing odhanis even then and in the second quarter of the 16th century. It is still an
important tie & d ye centre. In the Bagh caves, Jamnagari Bandhani garments are also
seem to be depicted. In miniature painting the technique can never be distinguished with
positive certainly from printed or embroidered pattern. However, it is possible that
circular forms arranged in an irregular manner in the earlier miniatures from Mewar
(around 1670) represent tie-dye techniques, although this cannot be proved. The tie-and
dye technique used on fabrics is every old process for pattern he used on fabrics is a very
old process for patterning textile and since the term “Jamnagari Bandhani” i n texicons
and other literature, both Sanskrit and Prakrit.
One of the earliest references to “Jamnagari Bandhani” fabrics is in Bana’s Harshacharita
life of King Harsh (606-648 A.D.) According to Agrawal (1959:65 f) the poet writes that
at the wedding of one of the prince’s sister “old matrons were skilled in many sorts of
(textile) patternship, some of which were in the process of being tied (Gandhyamana).
The test says that thee tied textile were carefully dyed. In the same work, it is said that
ladies’ skirts were made out of t hese fabrics (which Moti Chandra calls
pulakabanddha).These could have been garment similar to those illustrated on A janta
wall-printings (Cave no.1,6”/7” century) where maidservants were blouses with clearly
discernible tie-dye patterns : Carge bright dots and ring on almost transparent dark violet
fabrics. There are also green jackets with such patterns. In the Bagh caves, “Jamnagari
Bandhani” garments also seem to be depicted, and, long-sleeved greenish- yellow tunics
decorated, and, according to Moti Chandra, consist of “a long-Sleeved greenish- yellow
tunic decorated with a white dot-in-circle motive”
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The “Jamnagari Bandhani” type of fabrics of Indian origin found at fostat in Egypt and
attributed to the late medieval period appeared to have been only cheap imitations of true
“Jamnagari Bandhani” and made with printing blocks
True Gujarat Jamnagari Bandhani is mentioned in Varnaka, the seventeenth century
inventory under bandhalaya.
I)

Method of Production:
The Jamnagari Bandhani is prepared on cotton, silk, wool fabrics. The process of
production of Jamnagari Bandhani can be summarised as follow:


Cotton Jamnagari Bandhani:

• Preparation of Material:
First of all, the textile material is carefully examined for its quality. If necessary, the cloth
is bleached. The raw materials required for Jamnagari Bandhani are muslin, handloom or
silk cloth, ordinary thread for tying, starch and colours for dyeing. Traditionally
vegetable dyes were used but today chemical dyes are becoming very popular. The tools
required are also very basic-wooden blocks for marking designs and the simple
implements for dyeing.
Jamnagari Bandhani is manufactured in Gujarat and Rajasthan. However, the process of
making Jamnagari Bandhani clothes is somewhat different in Rajasthan than in Gujarat
and the patterns and designs also vary. The craftsmen from Rajasthan are recognizable
because they grow the nail on their little finger to facilitate their lifting the cloth to tie it
and they wear a small metal ring with a point. The Gujarati craftsman prefers to work
without these aids. The flow is much better when working with bare hands and there is no
risk of demanding the cloth.
• Printing of Motifs:
The cloth either, cotton or silk is procured from the market in bleached form and is
printed with design through wooden blocks. Different blocks are used for different
designs. The process of Jamnagari Bandhani is relatively simple but very timeconsuming. The cloth which is bleached, usually thin cotton, silk or wool is folded two or
four times and a design are marked out in the form of dots. The designs are marked out
on a thick plastic sheet. Pinholes are made around the pattern. The ‘printing ink’ is a
mixture of ‘geru’ and black colour or soot mixed with water. The “ink” seeps through the
holes to print the pattern on the cloth. Sometimes wooden blocks (like block printing) are
used to print designs. This is a typical style of printing a design, which is followed by
most artisans all over India. The printing paste is that of direct dyes and can be washable.
This printing is done for making designs for tying work.
Many artisans use the help of printed patterns while tying the dots. Though, the older
generation considers it an insult to their skill if they are asked to follow a printed design.
The textile is folded into four or more layers for tying. The rangara (colourer) now marks
the lay-out of the pattern on the material .He is a specialist geru (a burnt-sienna mixed
with water) into which he first dips a cord used for delineating the geru using simple
printing blocks of wood (unlike other blocks these are usually handle less). The weak
imprints and the joints between one motif and another are traced with a split of bamboo,
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the point of which is dipped into the colour. This work is carried out on the mud floor on
a flat working table.
• Tying of the motifs:
This process is outsourced to females in nearby households. The time taken for tying
work varies depending upon the Jamnagari Bandhani design, and is ranging from 4 to 90
days.
There are two different styles of Jamnagari Bandhani. One has the popular dots and the
other has lines called “Laheria”. ”Laheria” originates from the “lahar” which means
waves. It is tied in a similar design of thin lines gradually flowing into thicker lines. The
cloth is rolled and tied with a thick thread which is wound at an interval of about an inch.
The thread is wound on a long stick, which enables them to tie thread tightly on the cloth.
This work is mainly carried out by women and girls. The worker sits on t he floor and
places the folded cloth on her lap. The thread for tying, sometimes moistened, is usually
plain cotton yarn. It is led by the thumb and the forefinger of the right hand. The thread is
made to run through a fine millet-stem bobbin, so that it runs smoothly and evenly.
The larger dots are usually called as the “kodi” design but the finer dots are valued more.
The dotted designs require more time and patience. The dots to be resist-dyed are pushed
up from the reverse side of the cloth by the long painted nails of the artisan‘s left small
finger; then the heads of pushed up parts are tightly tied in knots with cotton threads. The
four folds of the material are then raised with the pointed nail of the small finger. While
the left-hand thumb presses the material together, causing it to bunch for tying. At the
end, the tying thread is passed from below in such a way when pulled it becomes tight.
The thread is then laid uncut to the next point to be tied, if this is close by. If the finger
nail breaks off, a metal ring with a pointed tip is placed on the finger. But as a rule the
people doing the tying work have one strong, protruding, pointed finger nail.
• Dyeing of the textile in the lightest colour:
This is a very important step to make a Jamnagari Bandhani. It involves a continuous
process of dyeing, washing, bleaching and tying. The tied material is procured back to the
unit from the households and it is first dyed in yellow shade, which is dischargeable. In
this process, the tied portion in bleached cloth remains in white and rest of the cloth in
yellow shade. T he yellow shade cloth is again given to female households for tying
(Bandhai). After procuring back the tied material, the yellow shade will be discharged
and then again the entire fabric will be dyed in the required colour and shade. This
process will be repeated depending upon the design needed. For silk fabrics, acid dyes
and for cotton, Vat and Naphtha dyes are used.
Earlier, most Jamnagari Bandhani cloth was maroon colour of alizarin derived from
madder and black or brown derived from various plants. Bright colours used to be very
expensive and difficult to produce but with synthetic dyes, all colours are affordable.
Majority of the current production is of bright colours, particularly red, orange and
yellow. The process using vegetable dyes takes more time and uses more water. The
chemical colours are easy to use, cheap, quick, and good for mixing and give very nice
colours.
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The tying process is usually done on bleached white cloth or cloth which is dyed yellow.
After the tying process, it is taken for dyeing. Firstly it is bleached, and then rinsed in
several tubs of water. Then it is dyed in another colour.
The desired amount of chemicals are put in a piece of cloth and swirled in hot water.
Chemical colours are never used directly, as some crystals could get caught in the
material and may damage the material. Then the cloth is put in the water and swirled
around with the help of wooden stick. After the desired shade is achieved it is removed
and rinsed in several tubs of water.
If a border colour is desired then it involves another technique. The cloth is gathered and
tightly wrapped in plastic, and wound over tightly by a rubber strip. The dye is manually
scrubbed into the material taking care that wrapped areas does not come into contact with
the dye. Then it is rinsed and dried. The process continues till the desired colour
combination is achieved.
The cloth is then dried without opening the folds. It must be dried thoroughly; as the
cloth could get damaged if opened when it is still damp as the air pockets may have been
trapped inside the knots. After it is dried, the folds of the cloth are pulled apart in a
particular way, thus releasing the knots and revealing the patterns.
Tie-dyed cloths are often sold with knots still tied, in order to indicate that they are not
printed but indeed tie-dyed. Thus patterns appear when cloths are stretched and knots get
untied in front of buyers. It could take between 6 months to 6 years to make a Jamnagari
Bandhani sari. After understanding the process of making Jamnagari Bandhani one is
sure to appreciate this traditional art more as no machine could duplicate the prints and
charms of a J amnagari Bandhani cloth. Usually, the material with the first set of ties is
now dyed in the lightest colour mostly in yellow. For this, the cloth is soaked in cold
water; then it is wrapped in a cloth to make sure that the ties are not undone and dyed in a
hot solution of modern synthetic dyes, rinsed, squeezed and finally dried.
With the discovery of fast dyes which can also be applied cold, it has become possible to
dye individual parts by hand (for example with pink or orange directly around the tied
centres). For this purpose, mostly a piece of felt is tied round a wooden handle, with
which the dye can be applied. These dots, along with the light coloured-dyed spots,
which are to be retained, are now likewise tied.
The textile is now dyed in colours like green or red. The yellow and other light-coloured
tied points remain in the textile which now may be dyed with naphtha dyes, effective on
cold solution. The textile is then rinsed thoroughly, dried, and returned to the worker who
does the tying.
If the border, the pallu i.e. the end-piece, and also a few spots in the main field of the
textile should remain bright red or green but if the borders are meant to be dark red or
even black, then all the light shaded parts of the textile have to be covered again, for big
spots, plastic foil is nowadays used. Often, the end-pieces and selvedge borders are
loosely but evenly stitched together with needle and thread, then wrapped in plastic and
immersed in the vat dye. If the opposite is desired, i.e. If the central field should remain
light and the borders should become dark, the central field is wrapped in a plastic foil and
only the borders are soaked in the dark dye-solution. Bright red is discharged with caustic
soda and sodium hydrosulphite.

GI Journal No. 83

12

May 31, 2016

The textile that has been dyed is washed by the local washer men with ordinary water and
starched if necessary.
The ties of the four-fold Jamnagari Bandhani textiles remain closed till they are sold, or
at most, they are opened in one corner to show the colour scheme. As long as the ties are
there, the customer can be sure he is not buying an imitation. For opening it, the
Jamnagari Bandhani material is pulled crosswise forcibly, so that, simultaneously, all the
ties open up and the tie-threads lie on the material in a loose mass.


Silk Jamnagari Bandhani

For traditional and minute tie and dye different kinds of raw materials are used. The
fineness of the tying is also dependent on the fineness and texture of the material.
Material used for seed for silk Jamnagari Bandhani are Gajji silk, Georgette, Chiffon,
Chinon, tussar, mulberry silk, cotton silk, fabric woven with cotton warp and silk weft.
The raw material is bought from Banaras, Madurai, Badoli, Mubarakpur, Adamgadh in
Uttar Pradesh and also from Bangalore in Karnataka. The traders of Ahmedabad, Delhi,
and Bombay supply the raw material. Very few artisans buy their own material. Those
who buy their own material have to go to the Bangalore and other areas to place orders
for weaving the fabric for saris.
The silk fabrics both sarees and dress material are procured from Bangalore. The Sarees
are 6 meters and the length of Dress Materials ranges from 2.5 meters to 3 meters. First,
the fabric is washed in cold water to remove starch. Then it is dried in the sun light. After
that sari is folded width wise. It is stitched at the selvedge with a long needle and thread
so that during the tying process the folded fabric remains even. However, to obtain fine
dots the cloth is used as a single layer. For bright colour effect, bleached fabrics are
procured as raw material.
Geru (fugitive dye) is used to print the layout of the pattern on the material, as a guideline
for tying. Earlier this was done through hand-drawing and the crafts person used to spend
2-3 days to finish one sari. This method was replaced by block printing of the pattern.
Now they use stencils made out of perforated plastic sheets for printing. First the sari is
spread on printing table. The table is made out of wood or kota stone so that fabric spread
on it does not move while printing. 3-4 layers of thick cloth are spread on the ground or
the table, which is called Aatharo, the cloth is fixed on t he table with the help of clip.
They use direct dye green colour for printing. They spread 6-8 layer of the muslin cloth,
some also use sponge as printing Pad and they add colour solution.
The Tying stands from the ends of the odhani of sari known as pallu. Then tying of the
border and lastly the body is done. For tying cotton threads of 2/80s are used. The artisan
sits on the floor and puts the tying cloth on the lap. She spreads the cloth and places from
where tying is to be started.
The tying is started from inside the motif. First she finishes the entire motif and then she
ties the dots in align. This tying of motifs and a row of small ties are called Sarkam
Bandhavanu. One small dot of tying is called bhindi and group of four bhindi is called
kadi. Artisans are paid according to the number of kadi, they tie in the sari. The Tying of
one bhindi is as follows.
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The material folded in two layers is raised with the pointed nail on the left hand’s thumb
presses the material from the top to identify the exact area of the dot for tying. A small
area of cloth for tying is taken as per the design marked on t he cloth. It is folded and
made in to a small tie. The thread for tying is held by the left hand thumb and ring finger.
Then the fabric is moistened. It helps in tying the thread tight and also to take both the
layers of fabric for tying.
The bhungari guides the tying thread and is held by the first finger and thumb of the right
hand. To get the proper tension on the thread while tying, the thread is passed below the
first three fingers but above the last finger, and also taken twice around the little finger,
while tying thread is passed. This bhungari is moved round and the thread is wrapped to
get a tiny dot, because of bhungari the thread moves evenly and fast. The thread is then
led uncut to the next point to be tied. But when there is turn in motif, knot is given at the
end of wrapping. Also in the tying of continuous line offer five-six bhindis a knot is made
in tying, but in the tying of bharti and chat-bhindi knot is made at each bhindi. After
tying, the fabric is dyed in yellow colour. The fabric is put in a hot solution of acid dyes
for 10-15 minutes, then rinsed, squeezed and is wrapped in a cloth to make sure that the
ties are not undone and timely dried. The yellow dyed fabric is tied for the bharti (filling)
work. The very experienced and skilled crafts person does bharti work because this tying
is done in areas outside the motif, to fill the back ground area, so they have to do tying
without marking the fabric. Also they have to secure the motif. Something they have to
do tying in very small area. “Tickali” process makes the green colour application. Tickali
is a wooden stick for localized dyeing, kept under the cloth and above another stick
wrapped by a cloth is dipped in the dye paste and hammered so that the cloth is dyed in a
localized area. After drying dots are tied in the green coloured area for further dyeing.
After tying of yellow and green colour, the tied up c loth is discharged with Hydro
sulphide for dyeing the main ground colour in Red, Green and Violet etc. 50-70 gms of
hydro and 50gms of Soap is added to Water and is boiled for 10-15 minutes. When the
entire yellow colour from the material is removed, it is taken out from the solution,
washed thoroughly and dried. Mostly acid Dyes are used for dyeing (Ciba Geigy brand).
Most popular colours are Red, Green, Majanta, Purple, and Blue. Multi-colour effect
(application of colour in specific area and shaded colour effect in one sari) is also given.
But in traditional design, mostly red is used and the dyer who can dye good red colour is
known as a master dyer. Some dyers are also using Naphthal dyes for silk but with less
amount of caustic soda.
While dyeing special care is required, otherwise the ties will open up and colour will
enter the resisted part. For dyeing, the fabric is held in one hand and entered into the dye
bath, from one side only; otherwise the pressure of the steam, inside the dye bath would
open up the ties. With the help of two long wooden sticks the fabric is turned slowly in
the dye bath. After dyeing the fabric is washed two to three times. Opening of ties is done
in soap solution and then washed in clean water. The material is wrapped in cotton to
protect the tied areas and allowing the excess water to be squeezed. In case, if two
different bright colours are required like red and green for the body and pallu then first
the border and pallu are gathered and wrapped in plastic and tied tightly with the help of
used cycle tube. The cloth is then dyed. After this, the body area is tied and the pallu and
the border get dyed. Finally the cloth is washed thoroughly in soap solution followed by
washing 2-3 times in running water. It is then squeezed and dried. The ties of the
Jamnagari Bandhani remain closed till they are sold, or at the most they are opened in
one corner to show the colour scheme and design so that the customer can be sure that it
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is an original Jamnagari Bandhani and not an imitation for opening up the fabric is pulled
crosswise forcibly.


Woollen Jamnagari Bandhani

The Vankar (weaver) community weaves woolen lodki (women's Veil cloth) in Adhoi,
Bhachau Taluka. These are used by the Rabaris.
First the material is washed in cold water to remove dust from the raw material and after
washing, the lodki is dyed in red colour, for the suhagadi (bride) lodki brightened colour
is used where as for Satbhateli lodki maroon colour is used. Sulphuric acid is used instead
of acetic acid for dyeing. After dyeing, the design is printed on i t with the help of a
fugitive black colour. Here block printing and hand-drawing technique is used. First the
grid is drawn with the help of a cotton cord, and the filling design is printed with blocks.
The lodki is tied in a single layer. Two or three days are spent for tying one lodki which
has 1800 to 2000 kadi. The tying is done by the women. After tying all the designs, the
material is dyed in black acid colour, then washed and dried. The tying is then opened up.
Threads for tying are reused for three times. The fabric is washed and dried once again.
Depending on the colours in which the fabrics are to be dyed they are again divided into
separate piles. Scoured fabric is either directly dyed or it is hung to dry. The dry pieces
are then sent to be printed with the pattern according to which the Jamnagari Bandhani
dots are tied. The fabrics with the designs printed on t hem are distributed among the
several women to be tied. The Jamnagari Bandhani dots are tied with a cotton thread
along the markings of the printed design. The tying is done on a single layer of woolen
fabric since wool is quite thick. The nakhani is not used since it simply passes through
the porous fabric instead of holding it. Finer and closer the tied dots better is the quality.
The tied pieces are then sent for dyeing. The dyeing begins with the lightest colour and
along with further tying after each successive dyeing goes on t o the darker colour. The
fabric is then hung to dry in the sun and then stored with the ties intact. When a large
quantity of shawls is to dyed in an identical colour, each shawl has to be dyed separately.
The amount of dye required to give the precise colour is weighed. Equal amounts of dye
of the same weight is measured each time and added regularly to the dye bath before
dipping the next shawl to be dyed into the bath.
J)

Uniqueness
The product and manufacturing process of Jamnagari Bandhani products of Gujarat are
unique with intricate designs and tiny dots. The production process on the woven fabric
using tie-dye method is unique in nature. As depicted in the manufacturing process, the
woven cloth procured as raw material in tied with threads to make tiny dots on the preprinted designs, and then it is resist dyed. There will be many iterations of this process
depending upon t he designs and the colour scheme needed. The designs and colour
patterns are so unique that the craft persons use their skill and ingenuity to make unique
designs. The manufacturing process is so cumber-some and time consuming to make a
final product. The entire manufacturing process is manual.

K)

Inspection Body
(1)

The Department of Handcrafts & Textiles, Government of Gujarat,
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(2)
(3)

(4)

Development Commissioner (Handicrafts), Govt of India are supporting the artisans
in quality control of the products.
Besides, the master artisans have their own way of quality inspection. During the
process of production the master artisans use to inspect the different predetermined
parameters and quality before permitting the production of final/finishing product.
However, providing the specification of the quality inspection of the master artisans
is difficult as it varies.
Textiles Committee, a statutory body under the Ministry of Textiles, Government of
India, known all for quality inspection and testing of textiles and clothing products
is also actively participating in educating the artisans and other stakeholders about
maintaining the quality and its importance, marketing strategies, brand building of
the product, and other development activities relating to the stakeholders of
Jamnagari Bandhani fabrics.

Even the traders involved in the marketing of this unique traditional product are also
specifying specific quality while placing orders to the manufacturers on the basis of
demand patterns in the market and subsequently inspect the various stages of production
& final product before procurement. But in the present scenario, it has been decided that
the Textiles Committee, Government of India, Mumbai having Regional office at
Ahmedabad along with the Department of Handicrafts, Government of Gujarat will
provide inspection mechanism for maintaining quality of the product in the post-GI
registration scenario.
L)

Others
The traditional Jamnagari Bandhani or tie-dye is a very old technique of decorating cloth.
In Kachchh region, almost every community of Hindus uses Jamnagari Bandhani and
Muslims as a ceremonial cloth as well as their daily wear. The traditional patterns are still
made for local buyers. Since Jamnagari Bandhani have recently found markets in big
cities, the government Institutions as well as private textile dealers are propagating
modern patterns. As such, the processes and designs have been transferred from
traditional to new ones. The Jamnagari Bandhani work has been exclusively carried out
by Muslim Khatri in the Kutchh region. The Muslim Khatri women are the custodian of
this art and passed from one generation to another. One of the important speciality of the
Bandhani is that a metre long of cloth can have millions of tiny knots known as
“Bheendi” in the local Kachchh language. These knots form a design and opened after
dyeing in bright colours.
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Advertised under Rule 41 (1) of Geographical Indications of Goods (Registration & Protection)
Rules, 2002 in the Geographical Indications Journal 83 dated 31st May, 2016
G.I. APPLICATION NUMBER - 503
Application Date: 12-11-2014
Application is made by CONSORZIO DI TUTELA DELLA DENOMINAZIONE DI
ORIGINE CONTROLLATA PROSECCO, Piazza Filodrammatici, 3 PO Box 31100,
Treviso, Italy for Registration in Part A of the Register of PROSECCO under Application
No - 503 in respect of Wine, falling in Class - 33 is hereby advertised as accepted under Subsection (1) of Section 13 of Geographical Indications of Goods (Registration and Protection)
Act, 1999.
A)

Name of the Applicant

:

CONSORZIO DI TUTELA DELLA
DENOMINAZIONE DI ORIGINE
CONTROLLATA PROSECCO

B)

Address

:

CONSORZIO DI TUTELA DELLA
DENOMINAZIONE DI ORIGINE
CONTROLLATA PROSECCO
Piazza Filodrammatici, 3 PO Box 31100,
Treviso, Italy
Address of Service in India:
Remfry & Sagar, Attorneys-At-Law,
Remfry House at the Millennium Plaza,
Sector – 27, Gurgaon – 122 009,
National Capital Region, India

C)

Types of Goods

D)

Specification:

:

Class 33 - Wine

‘PROSECCO’ is an Italian sparkling white wine, generally a d ry or extra dry wine.
The Prossecco production area is located in northeast Italy, more precisely in the
territories of 5 V eneto provinces (Treviso, Venice, Vicenza, Padua, Belluno) and 4
provinces in Friuli Venezia Giulia (Gorizia, Pordenone, Trieste and Udine), one of the
most stunning areas in the Italian peninsula.
E)

Name of the Geographical Indication :
PROSECCO

F)

Description of the Goods :
‘PROSECCO’ can be produced in three typologies:
Still:
Bouquet: fine; characteristic: typical of the grapes it d erives from; flavour: dry or
medium-sweet, fresh and characteristic; minimum natural alcoholic strength by
volume: 10.50%; total minimum acidity: 5.0 g/l; minimum non-reducing extract: 14.0
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g/l; the production of this typology is very limited (1% of the total production of the
PDO Prosecco)
Semi sparkling:
Colour: straw-yellow, more or less intense, bright, with a conspicuous formation of
bubbles; bouquet: fine, characteristic typical of the grapes it derives from; flavour: dry
or medium-sweet, fresh and characteristic; minimum natural alcoholic strength by
volume: 10.50%; Total minimum acidity: 5.0 g/l; Minimum non-reducing extract:
14.0 g/l; internal pressure: between 1-2 or 5 bar;
Sparkling:
Colour: straw-yellow, more or less intense, bright, with persistent foam; bouquet: fine,
characteristic, typical of the grapes it d erives from; flavour: from brut to demi-sec,
fresh and characteristic; minimum natural alcoholic strength by volume: 11%; total
minimum acidity: 5.0 g/l; minimum non-reducing extract: 14.0 g/l; internal pressure:
upto 3 bar;
Prosecco DOC produced with secondary fermentation in the bottle which is a
traditional technique dating back to the late 1800s, where the wine is aged with the
grape’s natural yeasts and a thin film forms on the surface, creating a smoother
rounder flavour on the palate.
G)

Geographical area of Production and Map as shown in page no: 22
The PROSECCO DOC. (registered designation of origin) production area is located in
following nine provinces between Veneto and Friuli Venezia Regions (north east of
Italy); Belluno, Gorizia, Padua, Pordenone, Treviso, Udine, Venice, Vicenza and
Trieste.

H)

Proof of Origin (Historical records) :
‘PROSECCO’ was produced as far back as Roman times using the Glera grape which
initially grew near the village of PROSECCO on the Karst hills above Trieste and was
then known as Puccino. In the 18th century, cultivation of Glera expanded throughout
the hills of Veneto and Friuli. Production then spread to the neighbouring lower lying
areas of Veneto and Friuli. This is where the PROSECCO of today was first produced
at the beginning of the 20th century using new secondary fermentation technologies.
Specific technical and scientific knowledge regarding production was further
developed owing to the School of Oenology in Conegliano Veneto which perfected
the production method, enhancing the exceptional qualities of PROSECCO. The latest
figures re PROSECCO are 8159 wine estates, 269 sparkling wine producers and 200
million bottles.

I)

Method of Production :
The grapes are harvested during the first weeks of September when the organoleptic
qualities (sugars, acidity and aromatic substances) have reached maturity and are
perfect for producing sparkling and semi-sparkling Prosecco DOC. It is a delicate
process because it is important to keep the grapes whole and avoid spontaneous
fermentations.
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After the grapes have been picked, they are crushed. The grapes are separated from
their stalks in preparation for pressing. Only the free-run must is extracted from the
grapes by soft pressing.
Selected yeasts are used to start the white winemaking process, transforming the sugar
in the grapes into alcohol and CO2. The action of the yeasts (fermentation) lasts for
around 15/20 days at a maximum temperature of 18°C to preserve the delicate aromas
of the original grapes. After fermentation the ageing process begins and the wine is
racked and filtered to make it clear.
Prosecco Tranquillo is bottled, while the Frizzante and Spumante varieties continue to
the final unique stage in the Prosecco process: natural secondary fermentation.
Secondary fermentation, using the Italian or Martinotti method, takes place in large
containers called autoclaves which keep the wine under pressure. This is where the
wine gets its famous bubbles, thanks to secondary fermentation.
Towards the end of the secondary fermentation, which lasts a minimum of 30 da ys,
the temperature is lowered to stop fermentation, leaving enough residual sugar to
guarantee balance and harmony.
Semi-sparkling wines are also produced with secondary fermentation in the bottle,
creating aromas reminiscent of yeast and bread crusts and a smoother, more rounded
sensation on the palate.
J)

Uniqueness:
Prosecco is an Italian sparkling white wine, generally a dry or extra dry wine. It is
normally made from Glera (the grape formerly known, itself, as “Prosecco”) a native
variety from northeast Italy known since Roman times. Glera is a white grape variety.
Its shoots are a hazelnut brown and it produces large, long bunches of golden yellow
grapes. The shoots are trained to grow vertically, thinned out when in excess, trimmed
and tied back to create a m icroclimate which encourages the formation of aromatic
substances in the grapes.
The following varieties are traditionally used with Glera up to a maximum of 15 % of
the total: Verdiso, Bianchetta Trevigiana, Perera, Glera lunga, Chardonnay, Pinot
Bianco, Pinot Grigio and Pinot Nero, in the white winemaking process.
Although the name is derived from that of the Italian village of Prosecco near Trieste,
where the grape may have originated, DOC Prosecco is produced in the regions of
Veneto and Friuli Venezia Giulia, traditionally mainly around Conegliano and
Valdobbiadene, in the hills north of Treviso.
The land in this relatively large territory is very diverse but the climate on the whole
is mild: the area is protected by the Alps to the north and caressed by the warm
breezes which come off the Adriatic Sea to the east. These breezes help maintain a
mild climate in summer and bring the necessary rainfall which helps the vines grow
properly. At the end of the summer the area is subject to dramatic differences in day
time and night time temperatures, which are instrumental in developing aromatic
substances in the grapes as they ripen. The soil is alluvial in origin so is
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predominantly clayey-loamy with an abundance of minerals and microelements and is
the perfect terrain for growing grapes for sparkling and semi-sparkling wines.
L)

Inspection Body:
Valoritalia S.r.l. located in Via San Gatetano, 74 – 36016 Thiene (Vicenza) Italy,
which is authorised by the Ministry of Agricultural Food and Forestry Policies of
Italy, is the Controlling body of the instant GI.

M)

Others:
The subject applicant has acquired the following rights:
• The Controlled Denomination of Origin (COD) in Italy.
• Protected Origin Denomination (POD) at European level.
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Renewal Details of Registered Geographical Indications
S. No

GI Application
No

1
2
3

54
55
79
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GI Application Name
Alleppey Coir
Muga Silk of Assam
Chamba Rumal

23

Valid Up to
02.07.2026
19.07.2026
21.01.2027
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General Information
What is a Geographical Indication?
 It is an indication,
 It is used to identify agricultural,natural,or manufactured goods originating in
the said area,
 It originates from a definite territory in India,
 It should have a special quality or characteristics unique to the geographical
indication.
Examples of possible Geographical Indications in India:
Some of the examples of Geographical Indications in India include Basmati Rice,
Darjeeling Tea, Kancheepuram silk saree, Alphonso Mango, Nagpur Orange,
Kolhapuri Chappal, Bikaneri Bhujia etc.
What are the benefits of registration of Geographical Indications?
 It confers legal protection to Geographical Indications in India,
 It prevents unauthorized use of a registered Geographical Indication by
others.
 It boosts exports of Indian Geographical indications by providing legal
Protection.
 It promotes economic Prosperity of Producers.
 It enables seeking legal protection in other WTO member countries.
Who can apply for the registration of a Geographical Indication?
Any association of persons, producers, organization or authority established by or
under the law can apply.
The applicant must represent the interest of the producers.
The application should be in writing in the prescribed form.
The application should be addressed to the Registrar of Geographical Indications
along with prescribed fee.
Who is the Registered Proprietor of a Geographical Indication?
Any association of persons, producers, organisation or authority established by or
under the law can be a registered proprietor. There name should be entered in the
Register of Geographical Indications as registered proprietor for the Geographical
Indication applied for.
Who is an authorized user?
A producer of goods can apply for registration as an authorized user, with respect to
a registered Geographical Indication. He should apply in writing in the prescribed
form alongwith prescribed fee.
Who is a producer in relation to a Geographical Indication?
A producer is a person dealing with three categories of goods
 Agricultural Goods including the production, processing, trading or dealing.
 Natural Goods including exploiting, trading or dealing.
 Handicrafts or industrial goods including making, manufacturing, trading or
dealing.
Is registration of a Geographical Indication compulsory?
While registration of Geographical indication is not compulsory, it offers better legal
protection for action for infringement.
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What are the advantages of registering?
 Registration affords better legal protection to facilitate an action for
infringement.
 The registered proprietor and authorized users can initiate infringement
actions.
 The authorized users can exercise right to use the Geographical indication.
Who can use the registered Geographical Indication?
Only an authorized user has the exclusive rights to use the Geographical indication in
relation to goods in respect of which it is registered.
How long is the registration of Geographical Indication valid? Can it be
renewed?
The registration of a Geographical Indication is for a period of ten years.
Yes, renewal is possible for further periods of 10 years each.
If a registered Geographical Indications is not renewed, it is liable tobe removed
from the register.
When a Registered Geographical Indication is said tobe infringed?
 When unauthorized use indicates or suggests that such goods originate in a
geographical area other than the true place of origin of such goods in a
manner which misleads the public as to their geographical origins.
 When use of Geographical Indication results in unfair competition including
passing off in respect of registered Geographical indication.
 When the use of another Geographical Indication results in a false
representation to the public that goods originate in a territory in respect of
which a Geographical Indication relates.
Who can initiate an infringement action?
The registered proprietor or authorized users of a registered Geographical indication
can initiate an infringement action.
Can a registered Geographical Indication be assigned, transmitted etc?
No, A Geographical Indication is a public property belonging to the producers of the
concerned goods. It shall not be the subject matter of assignment, transmission,
licensing, pledge, mortgage or such other agreement. However, when an authorized
user dies, his right devolves on his successor in title.
Can a registered Geographical Indication or authorized user be removed
from the register?
Yes, The Appellate Board or the Registrar of Geographical Indication has the power
to remove the Geographical Indication or authorized user from the register. The
aggrieved person can file an appeal within three months from the date of
communication of the order.
How a Geographical Indication differs from a trade mark?
A trade mark is a sign which is used in the course of trade and it distinguishes good
or services of one enterprise from those of other enterprises. Whereas a
Geographical Indication is used to identify goods having special Characteristics
originating from a definite geographical territory.
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THE REGISTRATION PROCESS
In December 1999, Parliament passed the Geographical Indications of Goods
(Registration and Protection) Act 1999. This Act seeks to provide for the registration
and protection of Geographical Indications relating to goods in India. This Act is
administered by the Controller General of Patents, Designs and Trade Marks, who is
the Registrar of Geographical Indications. The Geographical Indications Registry is
located at Chennai.
The Registrar of Geographical Indication is divided into two parts. Part ‘A’ consists of
particulars relating to registered Geographical indications and Part ‘B’ consists of
particulars of the registered authorized users.
The registration process is similar to both for registration of geographical indication
and an authorized user which is illustrated below:

Filing an Application

Examiantion

Objections

Opportunity
for Hearing

Refused

Opposition if
any

Allowed or
refused

Appeal to
IPAB

Acceptance

Advertised in the
GI Journal

Acceptance of
GI
Entered in the GI
Register

Registration
Certificate issued
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Particulars of Regd.
GI entered in Part A
of the Register
Particulars of Regd. GI
entered in Part B of the
Register
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